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Dr. M. M. Das: During the currenl 
year which has just bêun we think 
that all these books which were taken 
up during the last year will be com
pleted and will be published.
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Dr. M. M. Das: Although the reply 
that has been given is stereotyped, it 
does not signify that no progress has 
been made in this direction. If you 
permit me 1 will explain the whole 
position.
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Mr. Speaker: What has been done 
so far. What is the answer ?

Dr. M. M. Das: The answer will be 
in a little detail. Shall I give it?

Mr. Speaker: He should  say so 
many statutes have been removed.

Dr. M. M. Das: There are five Stat
es in the country in which these sta
tutes are more in  number.  These 
States arc Madras. Andhra. West Ben
gal. Uttar Pradesh and Bombay. We 
wanted to know the reactions of these 
States with regard to this proposal. 
Andhra has said that they do  not 
like...

Mr. Speaker: What about the Cen
tre ? He is not worried about the Stat
es. Hon. Minister is concerned with 
the Centre.

:  Dr. M. M. Das: This question re
' lates to the Centre and tiie Central 
Government has to take a decision on 
behalf of the States.

Some Hon. Members: What about 
the statutes in the Centre?

Mr. Speaker: Am I to put supple
mentary questions? The Hon. Minis
ters and Parliamentary Secretaries will 
answer these questions. They under
stand as much as I do. If it takes a 
lot of time to get replies from the State 
Governments, what has been done so 
far as the Centrally-administered areas 
are concerned ? Why should we make 
it appear that there is something with
held when there is no such intention?

Dr. M. M. Das: The Central Gov
ernment was awaiting the reply of the 
State Governments, and one decision

Mr. Speaker: The  hon.  Deputy 
Minister.

The Deputy Minister of Education 
(Dr. K. L. Shrimali): The matter has 
been under the consideration of Gov
ernment for some time, and we wrote 
to the State Governments as to what 
their views were. These views have 
been received. Madras said some of 
these monuments should be removed, 
others should be allowed to remain. 
Uttar Pradesh, while...

Shri Debeswar Sarmah: That is not 
the point.

Mr. Speaker: We want to know 
what is happening with respect to the 
jurisdiction of the Centre?

Shri Debeswar Saimah: Say, in
Delhi.

Dr. K. L. Shrimali: Some uniform 
policy has to be adopted with regard 
to all these monuments. Replies from 
the State Governments have been 
received. A decision will be taken at 
an early date.




